| TEM NO 15 REG STRAR COURT. 1 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Gwvil)...... /2010
CC 7154/ 2010
(Fromthe j udgenment and order dated 18/11/2009 in WP
33131/2009 of The H GH COURT OF KERALA AT ERNAKULAM
COWVERCI AL TAX | NSPECTOR & ORS. Petitioner(s)
VERSUS
MS. AGRICULTURE & ORGANIC F.C. I . Respondent ( s)

(Wth appln(s) for c/delay in refiling SLP and office report ))

Dat e: 04/05/ 2010 This Petition was called on for hearing today.

For Petitioner(s)
M. P.V. Dinesh, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER

Del ay of 14 days in refiling SLP is condoned.

(S. G SHAH)
Regi strar

ns



